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CA/ORDER

Manoj Kumar Aggarwal (Accountant Member)

1. At the time of hearing, none appeared for assessee. However, Ld.
Sr. DR submitted that the assessee failed to appear during first appellate
proceedings and therefore, the appeal may be dismissed.

2. Upon perusal of assessment order dated 06-12-2019, Ld. AO
made addition of Rs.76.62 Lacs on account of deposits made in certain
bank accounts since the assessee could not substantiate its case. The
position remained the same during first appellate proceedings also and

accordingly, the assessment was confirmed.



3. Though the assessee has remained unsuccessful to substantiate
its case before lower authorities, however, keeping in mind the principle
of natural justice, we deem it fit to grant another opportunity of hearing to
the assessee to substantiate its case. Accordingly, the impugned order is
set-aside and the appeal is restored back to the file of Ld. CIT(A) for
fresh adjudication with a direction to the assessee substantiate its case.
4. The appeal stand allowed for statistical purposes.

Order pronounced in open court on 19" March, 2024.
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